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Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 
National Song (VandeMataram) 

 

1. 11.07 AM The Chair welcomed the Members and requested them to maintain decorum in 
the House during the sitting.  
The Members of the Opposition entered with oxygen cylinders and masks to 
protest against the pollution. The Chair expressed serious displeasure and 
directed that the cylinders and other materials be removed from the House.  
 

2. 11.09 AM Disturbances due to arguments between Members of Ruling Party and 
Opposition. 
 

3. 11.11 AM Obituary References : 
The House paid homage and observed   silence on : 
1. Demise of 16 army personnel in a road accident at Jema Hills, Sikkim on 

23.12.2022. 
2. Demise of 68 persons including 05 Indians in airplane crash at Pokhra, Nepal 

on 15.01.2023. 
3. Demise of Shri Shambhu Dayal, ASI, Delhi Police in a stabbing incident on 

08.01.2023 under jurisdiction of Mayapuri Police Station, Delhi. 
4. Demise of Shri Mulayam Singh Yadav, former Chief Minister of Uttar 

Pradesh and former Union Minister on 10.10.2022. 
5. Demise of Shri Sharad Yadav, former Union Minister on 12.01.2023. 
6. Demise of Ms. Anjali in   in Kanjhawala, Delhi on 01.01.2023 in a gruesome 

incident and murder of Ms. Shradha. The Chair also expressed concern over 
the growing crime against women.  

 
4. 11.15 AM The Chair informed the House that no business other than the business listed for 

the day will be taken up for discussion. 
 

5. 11.16 AM Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition argued with the Chair 
for not taking up Notices for discussion in the House given by his party 
Members. Members of ruling party protested the Leader of Opposition’s remarks 
  

6. 11.20 AM Calling Attention (Rule-54): 

Shri Saurabh Bharadwaj, Hon’ble Member called the attention of the Hon’ble 
Deputy Chief Minister on "Illegal and unwanted obstructions and interferences 
in the education of children and training of teachers". 

 



 

7. 11.26 AM Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition and Members of 
Opposition Party started arguing with the Chair. 
Members of Ruling Party trooped into the well of the House and started 
sloganeering to allow visit of teachers to foreign countries for training. 
Pandemonium ensued. 
 

8. 11.27 AM The Chair adjourned the House for 10 Minutes. 
 

9. 11.40 AM House reassembled. 
Hon’ble Speaker in-Chair. 
 

10. 11.40 AM The Members of Ruling Party again entered the well of the House and continued 
with their sloganeering.  
The Chair requested the Members to resume their seats.  However, uproar in the 
House continued.  
The Chair adjourned the House for 30 Minutes. 
 

11. 12.00 PM House reassembled. 
Hon’ble Speaker in-Chair. 
 

12. 12.00 PM The Members of Ruling Party once again entered the well of the House and 
continued with their sloganeering.  
The Members of the Opposition Party also entered the well of the House. 
The Chair repeatedly requested the Members to resume their seats.  However, the 
Members did not leave the well of the House and continued shouting slogans. 
 

13. 12.02 PM The Chair adjourned the House upto 11.00 AM on Tuesday, 17 January 
2023. 
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